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«democratic trade unien rights inclyd-
ing -the sight to strike fo its ample-
yees; and

(b) whether Government have any

proposal %o extend these rights to
‘Central Government employees?

MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS
(SHRI P, VENKATASUBBAIAH):
(8) Yes Sir. However the service rules
governing the employees of a State
Government are thy exclusive concern
of that Governmaent.

(b) So far as Central Government
employees are concermned, there is no
such proposal under consideration.
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Production of Soap in Ozxanised Speler

1121. SHRI JYQTIRMOY BOSUY:
Will the Minister of INDUSTRY bhe
pieased o state:

(a) fatal soap production in the
country jin the organised sector for
the latest available year;

(b) share of Hindustan Lever, Tata
oil, €&odrej companies in this total;

(c) total turn over of soap Ly
manufacturing uniis in the organised
sector for the latest avai'able year;
and

(d) share of Hindustan Lever, Tata
and Godre) in this total?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (SHRI
CHARANJIT CHANANA): (a)
2,89,431 tonnes during 1979.

(b) 78.24 per cent,

(¢) & (d) Information about turn-
over is not being collected from in-
dividual units by the Ministry of In-
dustry.

Reconstruction of National Register of
citizenship for TI.E. Ctlates

1122. SHRI P. A. SANGMA: Will
the Minister of HOME AFFAIRS be
pleasad to state:

(1) whether Govornm nt have de-
cideq to reconstruct National Reg:ster

_of citizenship for the North-Eusicrn

States;

(b) if so, the detaiis thercof;

(e¢) whether Government have also
decided to issue identity cards for the
voters in the North Eastern Region;

and
(d) if so, the details thereof?

THE MINISTER OF STATE IN THR
MINISTRY OF HOME AFFAIRS
(SHRI YOGENDRA MAKWANA):
(a) ang (). No, Sir. However, it is





